FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

LOG 9 MOBILITY PRIVATE LIMITED OPERATING IN EV ASSET

MANAGEMENT SYSYEMS AT BENGALURU

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & | Log 9 Mobility Pvt Ltd
CIN/ LLP No. PAN: AAECL8532B
CIN: U50400KA2021PTC155394
2. Address of the registered office #9, Bellary Road, Off Jakkur
Main Road, Next to AB Nuvo
Ltd, Jakkur Layout, Bangalore,
Karnataka, India — 560 092
3. URL of website NA
4. Details of place where majority of fixed assets are | #9, Bellary Road, Off Jakkur
located Main Road, Next to AB Nuvo
Ltd, Jakkur Layout, Bangalore,
Karnataka, India — 560 092
5. Installed capacity of main products/ services EV Assets management systems
and capabilities across various
major cities India.
6. Quantity and value of main products/ services sold | Turnover: Rs 40.14 Crores in FY
in last financial year 2024-25
7. Number of employees/ workmen Nil
8. Further details including last available financial cirp.log9mobility@gmail.com
statements (with schedules) of two years, lists of
creditors are available at URL:
9. Eligibility for resolution applicants under section | cirp.log9mobility@gmail.com
25(2)(h) of the Code is available at URL:
10. | Last date for receipt of expression of interest 27-12-2025
11. | Date of issue of provisional list of prospective 11-01-2026
resolution applicants
12. | Last date for submission of objections to 16-01-2026
provisional list
13. | Date of issue of final list of prospective resolution | 21-01-2026
applicants
14. | Date of issue of information memorandum, 26-01-2026
evaluation matrix and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of resolution plans 25-02-2026
16. | Process email id to submit Expression of Interest | cirp.log9mobility@gmail.com

CA Neeraja Kartik

Address :202 Padmasani Apartments 58/2 Shivaji Nagar 440010
IBBI Registration No.: IBBI/IPA-001/IP-P01445/2018-2019/12137
For Log 9 Mobility Private Limited in CIRP

Date: 12-12-2025, Place: Bengaluru
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| FORMG |
INVITATION FOR EXPRESSION OF INTEREST FOR
LOG 9 MOBILITY PRIVATE LIMITED OPERATING IN EV ASSET
MANAGEMENT SYSYEMS AT BENGALURU

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

2. | Address of the registered office #9, Bellary Road, Off Jakkur Main Road, Next to AB Nuvo

Ltd, Jakkur Layout, Bangalore, Kamataka, India — 560 092

3. | URL of website NA

Details of place where majority of
" | fixed assets are located

#9, Bellary Road, Off Jakkur Main Road, Next to AB Nuvo
Ltd, Jakkur Layout, Bangalore, Karataka, India — 560 092

5. | Installed capacity of main products/
services

EV Assets management systems and capabilities
across various major cities India.

6. | Quantity and value of main products/ | Turnover: Rs 40.14 Crores in FY 2024-25

services sold in last financial year

7. | Number of employees/ workmen Nil

g. | Further details including last available | cirp.logdmobility@gmail.com

financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Eligibility for resolution applicants
9. |under section 25(2)(h) of the Code
is available at URL:

cirp.log9mobility@gmail.com

10 Last date for receipt of expression of | 27.12-2025
"|interest
I Date of issue of provisional list of 11-01-2026
*| prospective resolution applicants
19, | Last date for submission of objections | 15.01.2026
to provisional list
13 Date of issue of final list of 21-01-2026
*| prospective resolution applicants
Date of issue of information 26-01-2026
14.| memorandum, evaluation matrix and
| request for resolution plans to
prospective resolution applicants
15. | Last date for submission of 25-02-2026

resolution plans

16. | Process email id to submit
Expression of Interest

cirp.log9mobility@gmail.com

CA Neeraja Kartik

Address :202 Padmasani Apartments 58/2 Shivaji Nagar 440010
IBBI Registration No.: IBBI/IPA-001/IP-P01445/2018-2019/12137
For Log 9 Mobility Private Limited in CIRP

Place: BANGALORE
Date: 12-12-2025
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|, G Harsha aged abut 14 yrs, since minor
rep by his father K Ganesh r a no. 4, S
Raguttahalli village, and post, Chintamani

4

I, NIRUBA KAMALAM J, Aged
About 45 Years, W/o. N. Jeramiah
Swamidason Victor, Residing at
Registrars House, Above Nurs-
ery School, The United Theologi-
cal College No. 63, Millers Road,

oom 15e OTS w0ty BOFRETIONE
TYOIROOD, HonERth FNT BonEnsd
&e. &S, Do. 7488/2025
T BT PFoE. DS Ty ST
e BEETRTTO
R : Foey BRoTRERYTVONL
2T FHFY oK, 20..0.00.8, BoNERT

taluk, Chikkaballapura district-563125 do
hereby declare that parent in laws has
written wrongly or inadvertently entered as
minor son’s name Mr. Rizwan and father
name as RIYAZ instead of G HARSHA and
K GANESHA, and religion by HINDU which
comes under subcaste RAJPUT, Vide
affidavit dated 05/12/2025 sworn to before
Sreedevi S advocate & Notary Public, Govt
of India Bengaluru.

Benson Town, Bangalore North,
Bengaluru, Karnataka -560046, |
reiterate and confirm that two iden-
tical names NIRUBA KAMALAM J
and NIRUBA SWAMIDASON are
one and the same exclusively per-
tain to me and nobody else. Vide
Affidavit Dated 05.12.2025 before
Notary S.R. NANJUNDA SWAMY.
Bengaluru
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PUBLIC NOTICE

Public are informed that our client K. Suma., is the
absolute owner of Property bearing Site No. 241/2,
Old No. 31-241, BBMP PID NO. 52-79-241/2, New
BBMP EPID No.1562191446 situated at Ganganadhi
Road, Brindhavan Nagar, Old BBMP Ward No. 52,
New Ward No.155-Hanumantha Nagar and divided
into 30th and 31st numbers in Sy. No. 5/1, Gavipura
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Village, Kasaba Hobli, Bangalore North Taluk,
Division No. 31, Bangalore City Corporation,
Measuring East West 45 feet, North South 20 feet
and bounded on:

Fewo® P el #100, IO DI, D TF, Fewo® PF -560005.
Redmeed: 080-25465406, Ve bo127710@pnb.bank.m

Eastby Site No. 23and 24,
Westby Road,
89N RacTivRy, Sdoke TmoR'S eIy W 1 Rerlind Shevd Xewmdond 3| || L N ‘B ,
(%) FIREASNCS BYS POT G330 TRAR LoIODT, FAAO IREL DYy 7 (V%) VAL orth by roperty of Basavaraju,
O ©BI0T BT CTOR I RORFADFLTE DYTOOR (WRRA WRITTRNTBARE Southby Private Property.
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308 DeRIy;

and informing general public that K. Suma intent to
mortgage the said property in favour of M/s PIRAMAL
FINANCE LIMITED and anyone having any claim

over the said property or any other claims by any

870, |t Hosd, etied QveR R W person/s Nationalized banks, MNC Banks Private
— - Banks, Co-Operative Banks any Financial institutions
1 Ccc14 "az"?‘ffomf ;:; ;c;éomz ;3;5; :’dz‘wﬂ::“w‘ a;? 30 od;aq. 00 Governed by the RBI Rules may lodge their
e Fow 450, Bacder Aol wa, of, Zomad, | 30,089, objections in writing within 07 days from this day to
ordads - 560047 the under mentioned Advocate.
2 AA7 dama s adonT vwn® | deec’ J0.78, 53¢ wwoE, a”.ual-.ju P, ce. K.S.Ravi ADVOCATE
3 RTHT WRFFD HOHIBBE, WorEetH-560046. 15,080.00 | | | OFFICE No: 53/1, 1th Floor, Guttahalli Main Road,
X D.T. Street, 8th Cross, Malleshwaram, Bangalore —
B¢ donidads B 560003 Email:  raviksadvocate@gmail.com
Qmoos @ 11.12.2025 Towmer RIS ROT Mobile: 9945000789
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Guardian Souharda Sahakari
Bank Niyamita
No. 139, Infantry Road, Bangalore — 560001. Ph: 080- 26580972 | 73 | 25580974

POSSESSION NOTICE
Under Rule 8(1) (For Inmovable Of Property)
AIC No:- 86000418847 & 86000418870
WHEREAS, The undersigned being the authorized officer of the Guardian Souharda
Sahakari Bank Niyamita under the securitization and Reconstruction of Financial
Assets and Enforcement of security interest Act 2002 and in Exercise of the
powers conferred under section 13(2) of the above act read with rule 9 of the
security interest rules issued a demand notice as on 6" October 2025 calling upon
the borrowers/sureties of (1) Philip Martin Selvaraj (2) Nirmal Mary Geetha
(3) Daniel Vinodh Vincent, to Repay amount Mentioned in the notice being
Rs 11,12,342/- (Rupees Eleven lakhs Twelve Thousand Three Hundred
Forty Two only) as on 6" October 2025 together with incidental expenses, Costs
charges etc, within 60 days from the date of receipt of the said notice.
The borrowers | Mortgager | Guarantors having failed to repay the amount, notice
is hereby given to the borrowers | Mortgager | Guarantors and the public in general
that the undersigned being the Authorized Officer of the Guardian Souharda
Sahakari Bank Niyanita, Infantry Road, Bangalore, has taken possession of the
property described herein below in exercise of powers Conferred on his under
section 13(4) of the said act with rule 9 of the Security Interest(Enforcement)
Rules 2002 on 11" December 2025.
The borrowers | Mortgager/Guarantors in particular and the public in general are
hereby cautioned not to deal with the property and any dealngs with property will
be subject to the charge of the Guardian Souharda Sahakari Bank Niyamita for an
amount of Rs. 11,62,939/- as on 11" December 2025, with incidental expenses,
Costs, Charges Etc, Thereon The borrowers | Mortgager | Guarantors attention is
invited to provisions of the sub- section(9) of the section 13 of the Act, in respect
of time available, to redeem the secured assets.
SCHEDULE
All that piece and parcel of immovable property bearing All the Piece and parcel
of portion of the Residential converted land bearing Sy.No. 34/9, to the North
of Kogilu Main Road, Measuring 00.1.10 Gunts [ 111.32 Sq.Mtrs. | 1198.24
Sq. Feet (Converted vide official memorandum dated 22.02.2010, bearing
No.ALIN: (NAY) SR.135/09-10, Issued by the Special Deputy Commissioner
Bangalore District, Bangalore) presently bearing portion of Bruhat Bangalore
Mahanagara Palike Katha No. 233/34/9 situted at Kogilu Village, Yelahanka Hobli,
Bangalore North Tuluk. bounded as follows: East by: Sy.No. 52 Land belonging to
Sri Gopal of Kogilu Village, West by: Sy.No. 53 belonging to Sri Himachala, North
by: Sy.No. 53 belonging to Sri Himachala, South by: Road (Presently known as
kogilu Main Road).

W

For Guardian Souharda Sahakari Bank Niyamitha
Place: Bengaluru

Date: 11.12.2025 Authorised Officer, CEQ
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INVITATION FOR EXPRESSION OF INTEREST FOR
LOG 9 MATERIALS SCIENTIFIC PRIVATE LIMITED OPERATING
IN EV BATTERY & CELL MANUFACTURING LINE AT BENGALURU

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sl. RELEVANT PARTICULARS

1. | Name of the corporate debtor along |Log 9 Materials Scientific Pvt Ltd
" [ with PAN & CIN/ LLP No. PAN: AACCL8712D
CIN: U29253KA2015PTC126433

2. | Address of the registered office #9, Bellary Road, Off Jakkur Main Road, Next to AB Nuvo

Ltd, Jakkur Layout, Bangalore, Karnataka, India — 560 092

3. |URL of website https://www.Log 9materials.com/

Details of place where majority of
" | fixed assets are located

#9, Bellary Road, Off Jakkur Main Road, Next to AB Nuvo
Ltd, Jakkur Layout, Bangalore, Karnataka, India - 560 092

5. | Installed capacity of main products/
services

250 MWh battery production capacity and 50 MWh cell
production capacity

6. | Quantity and value of main products/ | Turnover: INR 52.42 Crore in FY 2024-25.

services sold in last financial year

7. | Number of employees/ workmen Nil

g. | Further details including last available | cirp.log9materials@gmail.com

financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Eligibility for resolution applicants
9. | under section 25(2)(h) of the Code
is available at URL:

cirp.log9materials@gmail.com

10, Last date for receipt of expression of |27-12-2025
interest
1" Date of issue of provisional list of 11-01-2026
*| prospective resolution applicants
12| Last date for submission of objections 16-01-2026
to provisional list
13, Date of i§sue of ﬁngl list uf. 21-01-2026
prospective resolution applicants
Date of issue of information 26-01-2026
14.| memorandum, evaluation matrix and
[ request for resolution plans to
prospective resolution applicants
15. | Last date for submission of 25-02-2026

resolution plans

16.| Process email id to submit
Expression of Interest

cirp.log9materials@gmail.com

CA Neeraja Kartik

Address :202 Padmasani Apartments 58/2 Shivaji Nagar 440010
IBBI Registration No.: IBBI/IPA-001/IP-P01445/2018-2019/12137
For Log 9 Materials Scientific Private Limited in CIRP

Place: Bengaluru
Date: 12-12-2025




BENGALURU | FRIDAY, 12 DECEMBER 2025 Business Standard

INVITATION FOR EXPRESSION OF INTEREST FOR
LOG 9 MOBILITY PRIVATE LIMITED OPERATING IN EV ASSET
MANAGEMENT SYSYEMS AT BENGALURU

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sl

RELEVANT PARTICULARS

1. | Name of the corporate debtor along
" | with PAN & CIN/ LLP No.

Log 9 Mobility Pvt Ltd
PAN: AAECL8532B
CIN: U50400KA2021PTC155394

2. | Address of the registered office

#9, Bellary Road, Off Jakkur Main Road, Next to AB Nuvo
Ltd, Jakkur Layout, Bangalore, Kamataka, India — 560 092

3. | URL of website

NA

Details of place where majority of
" | fixed assets are located

#9, Bellary Road, Off Jakkur Main Road, Next to AB Nuvo
Ltd, Jakkur Layout, Bangalore, Karnataka, India — 560 092

5. | Installed capacity of main products/
services

EV Assets management systems and capabilities
across various major cities India.

6. | Quantity and value of main products/
services sold in last financial year

Turnover: Rs 40.14 Crores in FY 2024-25

7. | Number of employees/ workmen

Nil

g. | Further details including last available
" | financial statements (with schedules)
of two years, lists of creditors are
available at URL:

cirp.log9mobility@gmail.com

|_CHANGE OF NAME |

| hitherto known as GANGANA S/o
DALAPOOJAGAIAH, R/o HULIKUNTE,
MAVINAKUNTE, PO:HULIKUNTE,
DIST:BANGALORE RURAL,
KARNATAKA - 561204, have changed
my name and shall hereafter be known
GANGAIAH, vide affidavit dated
11/12/2025 before SENIOR
SHERISTEDAR J.M.F.C. H V
MANJUNATH.

AN AV

I hitherto known as HARISH T H alias HARISH
TUMAKURU HANUMANTHA RAJU S/o TV
HANUMANTHARAJU R/o NO 108/1,
NAGAMMA LAYOUT, SARJAPURA MAIN
ROAD, THIGALA CHOWDADENAHALLI,
BENGALURU, KARNATAKA-562125, have
changed my name and shall hereafter be
known as HARISH TUMAKURU
HANUMANTHA RAJU, vide affidavit dated
11/12/2025 before SENIOR SHERISTEDAR
J.M.F.C. HVMANJUNATH.

Eligibility for resolution applicants
9. | under section 25(2)(h) of the Code
is available at URL:

cirp.log9mobility@gmail.com

10 Last date for receipt of expression of |27-12-2025
| interest
Date of issue of provisional list of 11-01-2026

*| prospective resolution applicants

IN THE COURT OF THE HON'BLE XLVl ADDL. CHIEF
METROPOLITAN MAGISTRATE, AT BANGALORE
Crl. Misc. No. 7216/2025
Between :- 1. Mr. Jayaprakash, S/o. Late. Aadimulla, Aged|
about 59 years, 2. Mr. Murugha, S/o. Late. Aadimulla, Aged|
about 52 years, 3. Mr. Palanl, S/o. Late. Aadimulla, Aged about|
50 years, 4. Mr. Mohammed Umar S/o. Late. Aadimulla, Aged|
about 48 years, 5. Mr. Santhosh A So. Late. Aadimulla, Aged|
about 44 years, All are residing at No. 1026, 6th Cross, RK|

Hegde Nagar, Bangalore-560 077 ..PETITIONERS
And :- The Commissioner of BBMP, Registrar of Births &
Deaths, Bangalore. -.RESPONDENT
PAPER PUBLICATION

Whereas, the pefitioners have filed the above pefition U/s.
13(3) of the birth and death acts seeking direction to the
commissioner Bangalore to register the death of the deceased
mother of the petitioner by name Aralameri W/o. Late. Aadimula|
expired on 26.12.2006 at No. 1026, 6th Cross, R K Hegde Nagar,

19, | Last date for submission of objections [ 15_01.0026
to provisional list
13 Date of issue of final list of 21-01-2026
'| prospective resolution applicants
Date of issue of information 26-01-2026
14.| memorandum, evaluation matrix and
[ request for resolution plans to
prospective resolution applicants
15.| Last date for submission of 25-02-2026

resolution plans

-560 077. If any person interested in the matter may|
appear before Hon'ble XLVI ACMM at Bangalore, either|

| Process email id to submit
Expression of Interest

cirp.log9mobility@gmail.com

CA Neeraja Kartik

Address :202 Padmasani Apartments 58/2 Shivaji Nagar 440010

Place: BANGALORE
Date: 12-12-2025

IBBI Registration No.: IBBI/IPA-001/IP-P01445/2018-2019/12137

For Log 9 Mobility Private Limited in CIRP

or through an advocate duly Instructed on at 11.00
am.,on 15/12/25 forhearing.
leen under my hand and the seal of the court dated this 27th
day of November 2025.

By Order of the Court
Sd/- Sheristedar|
XLVI Addl. Chief Judicial Magistrate Court Bangalore City
[Advocate for Petitioner, Mr. BaluP, Advocate,
No. 265, 4th Cross, Rama Krishna Hegde Nagar,

7. 9035112218

NIDHI GOLD LOANS

MANIPAL HOUSING FINANCE SYNDICATE LIMITED
Manipal House, Manipal - 576104 Ph: 0820-2570741 GSTN: 29AABCMLTL4DLZW

AUCTION GOLD NOTICE

Notice is hereby given for the information of all concerned that Gold Ornaments
pledged with the under mentioned branches of the company, which were
overdue for redemption and which have not been redeemed so far in spite of
repeated notices, will be auctioned at the concerned branches on 24.12.2025

IN THE COURT OF THE PRINCIPAL CIVIL JUDGE & JMFC.
AT DEVANAHALLI

C. Misc. No. 160/2025
Between : 1. SMT SUNANDA, D/o Late. Shama Rao Wio Srl.
Achutha, Aged about 67 Years, R/at : No.31, 1st Main Road, Mysore
Road, Kasturba Nagar, Bengaluru South, Bengaluru 560026
2. SMT. RUKMINI BAl, D/o Late. Shama Rao W/o Shantha Ram,
Aged about 62 Years, R/at: No.166, 1st Cross, Vinayaka Nagar,
Ramohalli, Kumbalagodu Post, Bengaluru South, Bengaluru 560074

GP

Gujarat State Petronet Limited
Corporate Identity Number : L40200GJ1998SGC035188
Regd Office: GSPC Bhavan, Sector-11, Gandhinagar-382010, Gujarat.
Tel.: +91-79-23268500/700 Fax: +91-79-23268506 Website: www.gspcgroup.com
NOTICE INVITING TENDER

3 SMT. SHAKUNTALA, D/o Late. Shama Rao Wio Sri. Prabhakara,
Aa_ed about 61 Vsals,_ Riat : No.45, Old 25/6, Martas Hospital Road,

at 11 a.m. In any case if the auction could not be conducted on the above said
date, the Auctioneer is having the right to postpone the auction to following 2nd
auction dates through online auction https://egold.auctiontiger.net on
03.01.2026 at 12:00 p.m. The company reserves the right to cancel / postpone
the auction to any other convenient date without further notice and assigning
reasons therefore.

Yeshwantpur: 612400295, 612400322, 20612200465, 20612200716,
20612300116, 30612200779, 30612300117, Chamrajpet: 622400271,
622400294, Sunkadakatte: 20632200402, Srinivas Nagar: 20732200184,
Kengeri: 942400232, 942400233, 942400236, 10942300259, 20942200292,
Manipal Center: 1142400154, 11142300140, 21142200122, 21142200123,

4.SRI.VENKAT RAO.S, S/o Late. Shyam Reo, Aged about 59 years,
Riat; No.8/8, 9th C Maln Road, 6h Cross, Srinivasanagar, Bengaluru
South, Bengaluru 560050 5. SRI SURESH S/o Late. Shyam Rao

Guijarat State Petronet Limited (GSPL) is currently operating more than 2700 Km of
gas pipelines to facilitate gas transmission from supply points to demand centers
across Gujarat. GSPLinvites bids from competent agencies for following requirements:

jed about 58 , Riat: No.8 Old No.167, 2nd Cross, 7th Maln, . . e .
Qﬁmganga Layos, Utarahli, Bongalura-560061 _ Petioner Tender-1: | Appointment of Contractor for Customer Connectivity Projects
And : THE CHIEF OFFICER/REGISTRAR Birth and Death A n P n
Department, Town Municipal Council, Devanahali Town, Tender-2: | Appointment of Contractor for various Civil Maintenance works
PUBLIC NOTICE Tender-3: | Procurement of UPS battery external charger and resistive load bank

WHEREAS, the Petitioner have fled the above petition for issue of|
Death Certtficate of deceased, who Is named Venko)l Rao S/o Late.
— he died o 04-05-1952 at his resid

Devanahalli Town, Devanahalli Taluk, Bengaluru Rural District, he is
arandfather of the Petitioners Any person interested in this matter, may |

21142200143, 21142200210, 21142200244, 21142200294, 21142200297,

appear 11.00am

21142300041.

Note:- Customer can release the gold ornaments before the auction date
(01.01.2026)

Place: Manipal

Date : 10.12.2025

y the seal of thi 1212025

Order of the Court

Tenders 1 & 2 shall be published online through n-Procure, and bids are accepted
through n-Procure (https://gspltender.nprocure.com/) only. For Tender-3, bidder

may refer GSPL website (https://gspcgroup.com/GSPL/tender.aspx) for bidding.
Aforementioned tenders shall be published on 12-12-2025.

By
Sd/- Chief Ministerial Officer |
Civll Judge & JMFC Court, Devanahalll
Advocate for Petltioners Prabhakara, Advocate,
#22, Prashanthnagar, Budigere Road,
Devanahalli Town, Bangalore Rural Dist-562 110

ASSETS CARE & RECONSTRUCTION ENTERPRISE LTD.
Corporate Office : Unit No. 502, C Wing, ONE BKC, Plot No.

C - 66, G — Block, Bandra Kurla Complex, Mumbai — 400051.

Tel : 022 68643101.

Registered Office : 14th Floor, EROS Corporate Tower, Nehru
Place, New Delhi— 110019.

E-mail : acre.arc@acreindia.in | Website : www.acreindia.in |
CIN : U65993DL2002PLC115769

ACRE

IN THE COURT OF THE PRINCIPAL CIVIL JUDGE & JMFC.
AT DEVANAHALLI
C. Misc. No. 161/2025
Between : 1. SMT SUNANDA, D/o Late. Shama Rao W/o Sri.
Achutha, Aged about 67 Years, R/at : No. 31 1st Main Road, Mysore
Road, 560026

&Y

2. SMT. RUKMINI BAl, Dio Late. Shama Rao Wio Shantha Ram,
Aged about 62 Years, R/at No.168, 1st Cross, Vinayaka Nagar,
Ramohalll, Post,

3 SMT. SHAKUNTALA. Dlo Late. Shama Rao W/o Sri. Prabhakara,
Aged about 61 Years, Riat : No.45, Old 25/6, Martas Hospital Road,

APPENDIX IV-A
Sale Notice for sale of Inmovable Property

E-Auction Sale Notice for sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8(6) and Rule 9(1) of the Security Interest (Enforcement)
Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor(s) that the below described Immovable Property mortgaged to Assets
Care & Reconstruction Enterprise Ltd. [CIN : U65993DL2002PLC115769]
(“Secured Creditor”), the physical possession of which has been taken by the
Authorised Officer of the Secured Creditor, will be sold on “as is where is”, “as is
what is” and “whatever there is” basis on 31.12.2025 from 05.00 P.M. to 06.00
P.M., for recovery of Rs. 4,21,11,732/- (Rupees Four Crore Twenty One Lakh
Eleven Thousand Seven Hundred Thirty Two only) pending towards Loan
Account No. S0370XXIlll-01 [Old Loan Account No. HHLBGM00302579], by way
of outstanding principal, arrears (including accrued late charges) and interest till
08.12.2025 with applicable future interest in terms of the Loan Agreement and other

Arjun
4. SRI. VENKAT RAO.S, S/o Late. Shyam Rao, Aged about 59 years,

SIRWIVS IARDR
BRI 3IfSRIAI Bl BRICRI
oy Ridrs >uieul gavsd,

gl frfdR gamr

Riat: No.8/8, 9th C Main Road, 6th Cross, Srinivasanagar, Bengaluru
South, Bengaluru 560050 5. SRI SURESH Sfo Late. Shyam Rao
Aged about 58 years, R/at: No.8 Old No.167, 2nd Cross, 7th Main,
Shivaganga Layout, Uttarahalli, Bengaluru - 560061  ...Petitioner
And : THE CHIEF OFFICER/REGISTRAR Birth and Death
Department, Town Municipal Council, Devanahalli Town,
.Raspondent

PUBLIC NOTICE
WHEREAS, the Pefitioner have fied the above petition for issue of|
Death Certificate of deceased, who is named Munna Bai W/o Venkoji
Rao, as he died on 01-08-1956 at his residence at Akkupeta,

frarrar g |

Civll Judge & JMFC Court,

S BRI §IRT A HIIT SAMHFOT o1 AT
W.R.D./M.I.D.D.D.C.DEOGHAR/F,-09/2025-26
Dated:- 09/12/2025 79T Pr.No. 368131 Water Resource
(25-26):D gRT faAi® 10.12.2025 B fAfe~ wHM=R y=it #
USRI forar a1 2 | Saa AfaeT &1 smalRerd sRol 9 358

Devanahalli Town, Devanahslll Taluk, Bengalum Rur:I“E::mI I: al; mw Eﬂﬁ—d\_‘n
appear 11.00am r- I
e yhand o sedcl s aren RS oy e Suie yuved,
lor Ul
Sdt- Ot Ministoral Offr TP IR qaer

PR.NO.368319 Water Resource(25-26):D

Advocate for Petitloners Prabhakara, Advocate,
#22, P!ashanlhnagar Budigere Road,
i Town, Bangalore Rural D|st-502110

IN THE HON'BLE COURT OF THE PRINCIPAL CIVIL
JUDGE AND JMFC AT NELAMANGALA

C. Mis. No. 445/2025

PETITIONERS: 1. Smt. Gangamma, D/o
Late.Thopaiah @Late. Thuplnamallalah Aged about 75
years, 2. Sri. Malleshaiah S/o Late. Thopaiah @ Late.
Thopmamallalah Aged abuu( 58 years, Both are r/at,
ya, halli Dakhale,
Sompura Hobli, Nelamangala Taluk, Bengaluru Rural
District, -Vi/s+
RESPONDENT : 1. THE THAHASILDAR, Reglstraruf
Birth and Death, Nelamangala Taluk. 2. Sm
w/o Late aged about 58
years, 3. Smt. Girija, D/o Late Siddaramaiah, aged
about 39 years, 4. Sri. Vijaykumar, s/o Late
Siddaramaiah, aged about 37 years, Res. No.2to 4 are
r/at, Dakhale,
Sompura Hobli, Nelamangala Taluk, Bengaluru Rural
District.

PUBLIC NOTICE
We, filed petition seeking order from the court to issue
the death certificate by registering date of death of our
sister in law (brother 1st wife) by name Akkamma W/o
Late.Siddappa, died on 22-06-1992 at
Kempasiddaiahpalya, Madenahalli Dhakale, Sompura
Hobli, Nelamangala Taluk, Bengaluru Rural District.
Hence any person or any public related or interested in
this matter are invited for any objections and may
appear in person or through pleader on 19-01-2026 at
11:00 A.M. before the Hon'ble Principal Civil Judge and
JMFC Court at Nelamangala Bengaluru Rural District,
and in default of your appearance on the day specified,
the petition will be heard by placing you exparte.
Given under my hand and the seal of the court on
09-12-2025,
By order of the court, Chief Ministerial officer, Court of
Civil Judge Junior Dvn and JMFC Nelamangala.
B.M. BYRESH, Advocate
#5303/05, 3rd floor, Dadapeer Layout, Sondekoppa
Road, Nelamangala Town.

IN THE COURT OF THE Il ADDL. CHIEF JUDICIAL
MAGISTRATE AT BANGALORE
C.MIS.NO. 1361/2025
BETWEEN: 1. Sri. M.Krishnappa, aged about 70 Years,
S/o Late Muniyappa. 2. Smt.Mangalamma, W/o
M.Krishnappa, aged about 65 Years. 3. Girish, S/o
M.Krishnappa, aged about 41 Years. 4. Chetan, S/o
Krishnappa, aged about 39 Years. All are Residing at
No0.222/223, Amruthamagar Main Road, Anjianapur,

Bangalore, Bangalore South... PETITIONERS
AND: The Registrar, Chief Registration of Birth and
Death, B.B.M.P, Bangalore... RESPONDENT
PUBLIC NOTICE

WHEREAS, the above named Petitioners have filed the
Petition for issue of death certificate of deceased, Son
K.Dayananda, S/o Krishnappa, who is the son of Petitioner,
died on 17/09/2016 at No.222/223, Amruthnagar Main
Road, Near Gi
Sou(h Bangalore.
Any persons interested in this matter may appear before
the above Il ACJM COURT either personally or through
pleader duly instructed with objection if any on 13-01-2026
at 11:00 A.M. failing which, the above case will be heard
and decided Ex-parte.
Given under my hand and the seal of this Court on

-12-21

Temple,

By order oi the court, Sheristedar, court of Chief Judicial
Rural District,

Advocate for Petitioner: SMT. CHANDRAKALA. R.
S.L.V. Brindavana Apartment, E-502,
Siddartha Nagar, Hoskote Town,
Bengaluru Rural District.

IN THE COURT OF THE 15th CHIEF
METROPOLITAN MAGISTRATE,
AT BENGALURU
CRL. MIS. No.7488/2025
BETWEEN: SMT. PUSHPARANI. S & others
...PETITIONERS
AND: THE REGISTRAR OF BIRTH AND DEATH]
Office of the Commissioner, Bruhath Bangalore
Mahanagara Palike, Bangalore. ..RESPONDENT
PUBLIC NOTICE

Whereas, the Petitioners has filed the above
petition U/s 13 (3) of the Birth and Death Acts
seeking direction of the Commissioner
Register of Birth and Death, Commissioner of
Bengaluru, to register the death of the
deceased. Who is the father of Petitioners, by
name MR.SANDHYAGAPPA, S/o late
CHOWRAPPA, who died on 12/03/2019, at
No-09, Chikkakammanahalli, Gottigere Post,
Bannerughatta Main Road, Bangalore-560
076, if anyone wishes to raise objections, may
appear on this day, 23/01/2026, at about
11:00 AM before the court, personally or
through their advocate; falling which, the
matter will be determined ex-parte.

Given under my hand and seal of this court on
thisthe 11th day of December, 2025.

By order of the court Sheristedar 15th Addl
Metropolitan Magistrate at Bangalore.

Advocate for Petitioner
MR. ANNAMARIYAPPA JOSEPH, Advocate

0/a, No-106, CH Halli, BG Road, Bangalore - 83

. . . related loan document(s) w. e. f. 09.12.2025 along with legal expenses and other
@ kotak Kotak Mahindra Bank Limited charges due to the Secured Creditor from SANJAY S. KAMATH, SULAKSHANA
Regd office: 27BKC, C 27, G Block, Bandra Kurla Complex, Bandra (E), Mumbai — 400 051 AGENCIES (THROUGH ITS PARTNER), LAXMAN SRIDHAR KAMATH and . APPENDIX IV-A
Corporate office: Kotak Infiniti, Bldg No 21, Infinity Park, General AK Vaidya Marg, Malad (E). GOPAL KAMATH & CO. (THROUGH ITS PARTNER). . . . Sale Notice for sale of Inmovable Property
. > . ¢ 4 ’ The old Loan Account bearing No. HHLBGM00302579, along with all right(s), title(s), | | E-Auction Sale Notice for sale of Immovable Assets under the Securitisation and
Mumbai — 400 097 www.kotak.com interest(s), underlying security(ies), pledge(s) and / or guarantee(s), including the | | Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
Immovable Property, had been assigned by Sammaan Capital Limited (“SCL”) [ | read with proviso to Rule 8(6) and Rule 9(1) of the Security Interest (Enforcement)
AUCTION - NOTICE (formerly known as Indiabulls Housing Finance Ltd.) to Indiabulls Asset Rules, 2002.
. . . . . Reconstruction Co. Ltd. (IARCL”) vide Assignment Agreement dated 31.12.2021, | | Notice is hereby given to the public in general and in particular to the Borrower(s) and
That the below mentioned Borrower/s had availed gold loan facility against security of the gold| |and the same had been renumbered by IARCL and bears new Loan Account No. Guarantor(s) th};?the below gescribe(?lmmovable Pl!)operty mortgaged to Sangn)man
ornaments/ items, as specified below. The Borrower/s defaulted in due repayment of the instalments and| [ S0370XXIlI-01.The said Loan Account had been further assigned by IARCLtoandin | [ capital Limited (formerly known as Indiabulls Housing Finance Ltd.) [CIN :
outstanding dues and as a result of which the Bank was constrained to issue notices calling upon the Borrower/s an:Soi;Lnoqfe::‘j_\;icel:;:it%ﬁggozrbaocé';%2325 l?u.nl:l;uesrtrﬁgr:ftﬁecsaliz d'ngf] Ac.:rcr::rt\tvr:gz L65922DL2005PLC136029] (“Secured Creditor”), the physical possession of
to repay the outstanding amounts. However, the Borrower/s has failed to repay/clear his outstanding dues thereby i are & Re ion | h i which has been taken by the Authorised Officer of the Secured Creditor, will be sold on
. . . now been assigned by Assets Care & Reconstruction Enterprise Ltd. acting as a | | «agjs where is”, “as is what is” and “whatever there is” basis on 31.12.2025 from
compelling the Bank to auction the gold ornaments pledged in favour of the Bank. Trustee of ACRE - 102 - Trust to and in favour of the Secured Creditor acting as | | 95,09 p.M. to 06.00 P.M., for recovery of Rs. 68,03,634/- (Rupees Sixty Eight Lakh
The auction of the below mentioned gold ornaments would be held at: - Respective Branches Trustee of ACRE - 180 - Trust vide Assignment Agreement dated 23'0?'2025' Three Thousand Six Hundred Thirty Four only) pending towards Loan Account
. The Reserve Price for the Inmovable Property will be Rs. 2‘20’00100?/ (Ru’!)ees_ Two No. HHLMAL00475393, by way of outstanding principal, arrears (including accrued
On / after 22.12.2025 Time: 11.00 AM g;orzez -g‘g%gg I{;tzeg:hav::tdy ;t]vsoEI?;;ﬁSton'\lAyo)nieye %%Z?j;e(nﬁ'g?o)ywélfl tEZ late charges) and interest till 08.12.2025 with applicable future interest in terms of the
Apac Account No Borrower Name State Location Branch Gr. wt Reserve Price Loan Agreement and other related loan document(s) w. e. f: 09.12.2025 along with
. legal expenses and other charges due to the Secured Creditor from GIRISH S and
GLN4123944|GLN4123944 [CHANDRASHEKAR S Karnataka | BANGALORE |BANASHANKA 20.5 DESCRIPTION OF THE IMMOVABLE PROPERTY UgHAR%N| SK. 9
GLN3966465 [GLN3966465 |VIJENDRA RAO K R Karnataka | BANGALORE |BANASHANKA 27.8 APARTMENT / RESIDENTIAL UNIT NO. 180/4A (ALSO KNOWN AS A3), SUPER ;:3;95&: E:f;) t;f r:zeﬂl]rgrgg\r/:eb: ;gnnp:yr% ::Lgﬁ ?; 639)0323&(22":57% l;%g%
GLN3731589|GLN3731589 (MUZAMMIL AHMED Karnataka | BANGALORE |BASAVANGDI 75.5 gILEj::LgI:IgPthgARg%?\211AFSSHSN(?A\7ITA?I§;¥$AB%?§IT§’(‘JZBI?SR'I?RUUNCQI:IFE:IIDRSL‘:T_E (Rupees Four Lakh Seventy Thousand only) i. e. equivalent to 10% of the Reserve
GLN4107397 |GLN4107397 [RUPADEVIG N Karnataka | BANGALORE |BASAVSWRNR 76.4 THAT PIECE AND PARCEL OF RESIDENTIALLY CONVERTED LAND IN SY. NO. | | Price.
GLN3999206 |GLN3999206 (B S AFROZ PASHA Karnataka | BANGALORE |FRAZERTOW 73.9 :113122);’/?8%5Egl-!-I'IEJYA$ESRlI\NI'GSHAHEERQEIf\Il_ILI\/Ylltl;&g%E Eﬁﬁﬁﬂéﬁﬁ 532[/'\ DESCRIPTION OF THE IMMOVABLE PROPERTY
GLN3982211[GLN3982211 |AKBAR HUSSAIN Karnataka | BANGALORE |FRAZERTOW 94.2 ANEKAL TALUK, BANGALORE RURAL, BANGALORE RURAL DISTRICT, | |[FLAT NO. S - 10, 2ND FLOOR, AMITY SHELTERS APARTMENT,
GLN3982172 |GLN3982172 |AKBAR HUSSAIN Karnataka | BANGALORE |FRAZERTOW 88.9 %EJ‘TGS'F-%E 'I-'Os'?zlolz)’('ll'(I?NBrNggﬁ%JSJQI(-SIIJYN%AESA?L&RX:{I;E :?v?ézssuaél;g SXSSRE&“R‘E‘.’?é},gﬁ;}.?f.f,;}\‘f,{‘.(‘f_"' HOBLI, BANGALORE SOUTH TALUK,
GLN4104486 |GLN4104486 |AKBAR HUSSAIN Karnataka | BANGALORE |FRAZERTOW 131.55 52°10” X 162’8” ON THE NORTHERN SIDE IS LEFT FOR’THE ROAD WIDENING), For detailed terms and conditions of sale, please refer to the link provided on the
ALONGWITH 2333.59 SQ. FT. SHARE OF UNDIVIDED INTEREST IN THE LAND website of the Secured Creditor i.e. www.sammaancapital.com; Contact No: 0124-
GLN3858624 |GLN3858624 |NISHAAT AHAMED Karnataka | BANGALORE |FRAZERTOW 59.8 AND SUPER BUILT - UP AREA OF THE UNIT IS 5121.65 SQ. FT. AND A COVERED | | 6910910, +91 7065451024; E-mail id: auctionhelpline@sammaancapital.com. For
GLN4092856 |GLN4092856 [MADHUSUDANA M Karnataka | BANGALORE |INFANTRYR 13 CéR PARKING SPACE MEASURII;G 370 SQ. FT. AS PER THE CONSTRUCTION | | bidding, log on to www.auctionfocus.in.
AGREEMENT. THEAPARTMENT IS BOUNDED BY : Sd/-
GLN4092914 |GLN4092914 [MADHUSUDANA M Karnataka | BANGALORE [INFANTRYR 45.4 . N
EAST : BOULEVARD WEST : APARTMENTNO.180/11B Authorized officer
GLN4103620|GLN4103620 (C JAIRAJ Karnataka | BANGALORE |INFANTRYR 77.8 NORTH : APARTMENT NO. 180/3A SOUTH : APARTMENT NO. 180/5A SAMMAAN CAPITAL LIMITED
GLN4081722 |GLN4081722 |HANUMAN RAM Karnataka | BANGALORE |KAMNHALI 251.75 For detailed terms and conditions of the sale, please refer to the link provided on the | | Date : 09.12.2025 (Formerly known as
GLN3887076|GLN3887076 |G YUVARAL Karnataka | BANGALORE |KAMNHAL 172 website of the Secured Creditor i.e. www.acrgindia.in; Contact No :%124—6910910, Place : BENGALURU INDIABULLS HOUSING FINANCE LTD.)
- +91 7065451024; E-mail id : auctionhelpline@sammaancapital.com. For bidding, log
GLN3910524 |GLN3910524 [SHUBHA P Karnataka | BANGALORE |KHROAD 10.45 on to www.auctionfocus.in. sdl
SITARAMARAJU VUNDAM AUTHORIZED OFFICER
GLN3863830 | GLN3863830 |\, 1 Karnataka | BANGALORE |KRROAD 3215 Date: 09.12.2025  ASSETS CARE & RECONSTRUCTION ENTERPRISE LTD.
GLN4141128|GLN4141128 |MUTHULAKSHMI K k BANGALORE (RAJAJINAGA 51.65 Place : BENGALURY TRUSTEE OF ACRE - 180 - TRUST
. arnataka . "For any grievance you may contact Mr. Mohd Shariq Malik, Grievance VIJAYKANT DAIRY AND FOOD PRODUCTS LIMITED
GLN3733668 |GLN3733668 [IMRAN AHMED Karnataka | BANGALORE |RTNAGAR 83 Redress;.il Officgr, Phcne.No. : 011 - 66115609, E-mai.l : corpp!aint@acreil]dia..in. (CIN: U51201KA2004PLC034702)
GLN4091020 |GLN4091020 |SADIQ MOHIUDDIN Karnataka | BANGALORE |RTNAGAR 23.8 I:: g:;ac'::eedsgg"j'gt“’t’t‘p‘ifl'f"a“C:cfzﬁ'jgsﬂly:;g‘;’i’;':c"‘;,!”'“"“ the organisation| |  vijaynand Road Lines, CTS No.4883, Fort Road, Belgaum city, Karnataka-590001
HIWWw. . . Website: www.adityaamilk.com; E-mail: adityaamilk@vijaykantdairy.com
GLN4102002 |GLN4102002 [Y S VISWANATH Karnataka | BANGALORE |THIPASANDR 55.9
NOTICE OF REDUCTION OF PAID UP EQUITY SHARE CAPITAL
GLN4060113 |GLN4060113 RMAgAGA MALLESHWAR Karnataka | BANGALORE |VIJAYANAGA 39.25 BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH, BENGALURU
GLN4027514 |GLN4027514 (JAYAPPA M Karnataka | BANGALORE |VIJAYANAGA 39.4 COMPANY PETITION NO. 33/BB/2025
GLN4118632|GLN4118632 [DIVYA K Karnataka | BANGALORE |VIJAYANAGA 112.9 IN THE COURT OF THE HON'BLE | ADDL. CITY CIVIL & SESSION JUDGE, BENGALURU IN THE MATTER OF SECTION 66 OF THE COMPANIES ACT, 2013 AND
GLN4081925|GLN4081925 [KUSUMA L Karnataka | BANGALORE |VIJAYANAGA 46.2 0. l\:gc::l-ggjzm:i THE RULES FRAMED THEREUNDER.
GLN3744030 |GLN3744030 [KUSUMA L Karnataka | BANGALORE |VIJAYANAGA 105.15| || BETWEEN: MR RAMESH & OTHERS, Ramesh /o Hanumakka, Aged about 65 years Residing ZP;e':ggtgéeN':jggqnbﬂr%%mgg% L:a\/; ggzl:gva; d(tﬁgi%veietggf}ggéfcetilcnho‘;lgﬁali
GLN3785480 |GLN3785480 |NOOLU RAKESH KUMAR Karnataka | BANGALORE |YELAHANKA 32.9 :tliul\ll’&;ﬁl f&:uﬁf&m '\gagh\lf:':;ank; (E)IFdEEJBVRiﬁ?galuruﬁSO 064. ...PLAINTIFFS Capital' of the Company by approving the minutes set forth herein below:
GLN4077450 [GLN4077450 (S M SRINIVASA Karnataka | BANGALORE |CHINTAMANI 10 : : NOTICE/SUMMONS T(l).'.I'HE PROPOSED DEFENDANTS “The paid-up share capital of Vijaykant Dairy and Food Products Limited is
GLN4019696 |GLN4019696 |RAJENDRA PRASAD K Karnataka | BANGALORE |GOWRIBIDAN 58.9| || Proposed Defendant No.26: SRLD.PALANI S/o Doraikannan Mandari Aged about 43 years, | | Nenceforth Rs.7,83,37,290/- (Rupees Seven Crore EightyThree Laknhs Thirty-
No.670/1, 1st A Main Road, Hattimara Gaddebayalu, Lavakusha Nagar Laggere, Bengaluru - seven Thousand Two Hundred and Ninety Only) consisting of 78,33,729 (Seventy-
GLN3720397|GLN3720397 [P VASANTHA Karnataka | BANGALORE [HUNSUR 88.8 560 058 eight Lakhs Thirty-Three Thousand Seven Hundred and Twenty-Nine only) equity
GLN3821822 |GLN3821822 |BHAGYA . Karnataka | BANGALORE |HUNSUR 37.5 Proposed DefendantNo.27:  SMT.HAFEEZA, W/o Abrar Ahmed Aged about 45 years shares of Rs.10/- (Rupees Ten only) each, reduced from Rs.8,01,00,000/-
Residing at: No.673, B-23, BDA Flats Neelasandra, Bengaluru-560 047 (Rupees Eight Crore One Lakh only) divided into 80,10,000 (Eighty Lakhs Ten
GLN3939919 |GLN3939919 [SARASWATHI . Karnataka | BANGALORE |HUNSUR 35.6 Whereas the above named Plaintiffs instituted a suit against the proposed Defendants Nos.26 & Thousand only) equity shares of Rs.10/- (Rupees Ten only) each and are fully paid-
GLN3953696 |GLN3953696 |MAHAMMD SHAKEEB Karnataka | BANGALORE |HUNSUR 12 27 forthe relief of partition and separate possession in the suit schedule properties. up. . ) . . o
You are hereby summoned to appear in this Court either in person or through a pleader to answer This advertisement is being published as per the directions of the Hon’ble NCLT,
GLN3953570|GLN3953570 [MAHAMMD SHAKEEB Karnataka | BANGALORE |HUNSUR 14.9 the claim of the Plaintiffs on 03/01/2026 at 11.00 a.m., failing which the case will be heard and vide its order dated November 28, 2025.
GLN3953605 |[GLN3953605 |MAHAMMD SHAKEEB Karnataka | BANGALORE [HUNSUR 15 :‘tif:]dﬁ:’;';’?iﬁ"t';;e”f:ée and varcel of oroperty bearing Site No.34 part of Site No.53 Further the certified copy of the said order was filed by the Company with the
GLN3953658 | GLN3953658 | MAHAMMD SHAKEEB Karnataka | BANGALORE |HUNSUR 26.7| || measuring 15 x 40 ft. — 600 sq. ft stuated at Laggere vilage- Yashwanthpura Hobl, Bengaluru Regisirarof Companies, Sengalury Wide formING-28 on December 10, 2025-
GLN4113193 |GLN4113193 |ARUNKUMAR . Karnataka | BANGALORE |HUNSUR 25.2| || North Taluk bounded on; e , sz'/?" onbehalt ofthe Board of Directors
Item No. 18: All that piece and parcel of property bearing Site No.11 formed in Sy.No.125, ward A
GLN4092021|GLN4092021 |ARUNKUMAR . Karnataka | BANGALORE |HUNSUR 29.5 No.70, measuring 30 x 32-+36.6/2 = 1029 sq.ft. situated at Laggere village, Vashwanthpura | | (Ravi Hegde)
GLN3966185 |GLN3966185 |PRADEEPAH S Karnataka | BANGALORE |HUNSUR 32.2| || Hobli, BengaluruNorth Taluk bounded on; o Company Secretary
GLN2082020 |GLN4082020 | ASINA BANU NO Karnataka | BANGALORE |HUNSUR 312 Item No.19: All that piece and parcel of property bearing Site No.7 Assessment No.101/1, ACS 34058
. . BBMP Ward No.63, measuring 30 x 40 ft. = 1200 sq.ft. situated at Laggere village, Date: December 12,2025
GLN3750641|GLN3750641 |SALMAN SIRAJ V Karnataka | BANGALORE |KOLAR 70.5 :(ashvxi"t;gule?]bh. B_engalur(;J NorThITalfukbounde?J on; o No A No101/1 Place: Belgaum
tem No.20: All that piece and parcel of property bearing Site No.8 Assessment No. ,
GLN3741581|GLN3741581 |NAYAZ PASHA Karnataka | BANGALORE |KOLAR 384 BBMP Ward No.69, measuring 30 x 40 ft. = 1200 sq.ft. situated at Laggere village,
GLN4062467 |GLN4062467 |BASAVARAJU CS Karnataka | BANGALORE [MANDYA 25.4 Yashwanthpura Hobli, Bengaluru North Taluk bounded on;
Item No.21: All that piece and parcel of property bearing Site No.25 Assessment No.101/1,
GLN4079171|GLN4079171 [SALMAN SHARIFF Karnataka | BANGALORE |MULBAGAL 36.1 BBMP Ward No.69, measuring 40 x 30 ft. = 1200 sq.ft. situated at Laggere village,
GLN4108644 |GLN4108644 |TABREZ PASHA Karnataka | BANGALORE |MULBAGAL 9.1 Yashwanthpura Hobli, Bengaluru North Taluk bounded on;
Item No.22: All that piece and parcel of property bearing Site No.6 Assessment No.100, BBMP
GLN3819696 |GLN3819696 [RAVICHANDRA E Karnataka | BANGALORE |MULBAGAL 20.26 . ; A
Ward No.69, measuring 51 x 40 ft. = 2040 sq.ft. situated at Laggere village, Yashwanthpura m
GLN3965479 |GLN3965479 [HONNAMMA . Karnataka | BANGALORE |NELAMANGAL 49.2 Hobli, Bengaluru North Taluk bounded on; INVITATION FOR EXPRESSION OF INTEREST FOR
Item No.23: All that piece and parcel of property bearing Site No.14 Assessment No.104,
GLN4089492 [GLN4089492 [HANAMANTH . Karnataka | BANGALORE |NELAMANGAL 116.5| || BEMP War No.69, measuring 16 v + 3 £ /2 x 32 35 sq . Suated at Laggere vilage, | | LOG 9 MATERIALS SCIENTIFIC PRIVATE LIMITED OPERATING
GLN3970757 |GLN3970757 |SIDDARAJU . Karnataka | BANGALORE |NELAMANGAL 16.5 Yashwanthpura Hobli, Bengaluru North Taluk bounded on; IN EV BATTERY & CELL MANUFACTURING LINE AT BENGALURU
Item No.24: All that piece and parcel of property bearing Site No.32 Assessment No.100, N ) .
GLN4084170 | GLN4084170 |K RAJA MOHAN Karnataka | BANGALORE |NELAMANGAL 1811 || BBMP Ward No.69. mpeasuring Soroa w a0 R —ga0 sa.ft. situated at Laggere village, | | (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
GLN3831487 |GLN3831487 [KALAVATHI . Karnataka | BANGALORE |TALKAD 83.4 Yashwanthpura Hobli, Bengaluru North Taluk bounded on; - (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
Item No.25: All that piece and parcel of property bearing Site No.13 Assessment No.125/1, b RELEVANT PARTICULARS
thfii;gg: thﬁi;gg: ::Z[;A;LﬁOSE FATHIMA Earna:ata :zgﬁtggi Iﬂmizg 223 BBMP Ward No.70, measuring 30 x 21 ft. = 630 sq.ft. situated at Laggere village, 4. | Name of the corporate debtor along |Log 9 Materials Scientific Pvt Ltd
arnataka . Yashwanthpura Hobli, Bengaluru North Taluk bounded on; " [ with PAN & CIN/ LLP No. PAN: AACCL8712D
GLN4116775|GLN4116775 |PRABAKAR . Karnataka | BANGALORE |[TUMKUR 106.6 Item No.26: All that piece and parcel offt property be&;tring Site No.3 Ass(:essment(;NoJOS/S, CIN: U29253KA2015PTC126433
BBMP Ward No.69, measuring 30 x 45 ft. = 1350 sq.ft. situated at 15th Cross, L.G.R Layout, | [ [Address of the registered office #9, Bellary Road, Off Jakkur Main Road, Next to AB Nuvo
GLN3947345|GLN3947345 |POOJA . Karnataka HUBLI  |BIDAR 52.29| || Laggere village, Yashwanthpura Hobli, Bengaluru North Taluk bounded on; 9 L, Jakkrjr Layout, Bangalore, Kamataka, India — 560 092
GLN3670396 |GLN3670396 |ASHOK HARIJAN Karnataka HUBLI BIJAPUR 13 Item No.27: All that piece and parcel of property bearing Site No.37 Assessment No.100, - - -
GLN3881327|GLN3881327 |SHRIKANT MALAGI Karnataka | BANGALORE |BYADGI 47.5| || BBMP Ward No8S, measuring 50 x 30 ft. = 1500 sqft. situated at Laggere village, > gFiL-wafeﬁsne h ority of 22 ;./ﬂ/vwv;Lod Q;faje::MMomlR 4 NexttoAB N
. Yashwanthpura Hobli, Bengaluru North Taluk bounded on; 4, | Details of place where majority o , Bellary Road, lakkur Main Road, Next to uvo
GLN3899722 (GLN3899722 |NINGAPPA KUMMUR Karnataka | BANGALORE BYADGI 11.4 ggmg\l\xzs(j ﬁll targat piece and ggrcelﬂ/groqzﬂnbﬁe/;rir;? Site5é\lgo.531 Afise'stsme?jt N(I)__101/1, " | fixed assets are located Ltd, Jakkur Layout, Bangalore, Karnataka, India — 560 092
ard No.69, measuring 29 + x 15+ . = 569.5 sq.t. situated at Laggere Installed capacity of main products/ {250 MWh battery production capacity and 50 MWh cell
GLN3589668 | GLN3589668 |NINGAPPA KUMMUR Karnataka | BANGALORE |BYADGI 7.5] || village, Yashwanthpura Hobii, Bengaluru North Taluk bounded on: 5 | copacty P cooducton capariify pacity
JAYASHRI SANGAMMANA Item No.29: All that piece and parcel of property bearing No.12, PID No.96, Katha No.96, i ; - ; .
GLN3863338 |GLN3863338 Karnataka | BANGALORE [BYADGI 40.4| || Assessment No.75/1, BBMP Ward No.69, measuring 50 x 32-+ 26/2 = 1450 sq.ft. situated at | | & | QU2 and value of main products/} Tumover: INR 52.42 Crore n FY 2024-25.
VAR Laggere village, Yashwanthpura Hobli, Bengaluru North Taluk bounded on; 7 f\lir:::;: Sfofmlgkl)e;seteﬁsr;?grl&y::r i
MADHAVI Item No.30: All that piece and parcel of property bearing Site No.41 Assessment No.75/6, :
GLN3965112 |GLN3965112 Karnataka HUBLI DHARWAR 12.8| || Katha No.175, BBMP Ward No.69, measuring 30 x 25 ft. = 750 sq.ft. situated at Laggere Further details including last available | cirp.logdmaterials@gmail.com
GANGANAGOUDA PATIL village, Yashwanthpura Hobli, Bengaluru North Taluk bounded on; 8 financial statements (with schedules)
MADHAVI Item No.31 (A) : All that piece and parcel of property bearing Site No.7, 8, 13, 14 formed in of two years, lists of creditors are
GLN4074181|GLN4074181 | -\ \ <\ nacoupa paTiL | Kernataka HUBLI  |DHARWAR 35.5| || sy.No.75/1 & 2, BBMP Ward No.69, measuring 60 x 80 ft. = 4800 sq.ft. situated at Laggere available at URL:
GIN3973537 [aiN3973537 NAGAMVA U TorANART T village, Yashwanthpura Hobli, Bengaluru North Taluk bounded on; ) Eligibility for resolution applicants | cirp.logdmaterials@gmail.com
arnataka HUBLI DHARWAR 5.2 Item No.31 (B): All that piece and parcel of property bearing Site No.21, 22 formed in 9. | under section 25(2)(h) of the Code
GLN4127837|GLN4127837 |RUKSAR S Karnataka | HUBLI  |HOSPET 46.3 §V-N°-1Uf‘ﬁp'imi‘é‘l’iag*e’r\]‘;é?l?r'u",:‘?:ﬂgﬂEgg‘u%g&;,5255Sq-ft- situated at Laggere village, is available at URL:
1t , ; - -
GLN4127856|GLN4127856 [RUKSAR S Karnataka | HUBL _[HOSPET 483| || 1tem No.32 (A): Al that piece and parcel of property bearing Site No.5, 6, 15 & 16 formed in | —[10.| 25 9atefor eceipt o expression o 27.12-2025
GLN4024058 |GLN4024058 |RUKSAR S Karnataka HUBLI HOSPET 81.7 Sy.No.75/1 & 2, BBMP Ward No.69, measuring 68 x 82 = 5576 sq.ft. situated at Laggere _ —
village, Yashwanthpura Hobli, Bengaluru North Taluk bounded on; 41, | Date of issue of provisional lst of 11-01-2026
GLN3532147 |GLN3532147 [U MANJUNATHA Karnataka HUBLI  [KAMPLI 15.5] || tem No.32 (B): Al that piece and parcel of property bearing Site No.57 & 58 formed in *| prospective resolution applicants
GLN3876816 |GLN3876816 |VENKAT SATISH G Karnataka | HUBLI  |RAICHUR 10| || Sy:No.104, BBMP Ward No.§9, measuring 63 x 82 = 5166 sqft. situated at Laggere village, | [ » T Last date for submission of objections | 16 012026
GLN4049859 | GLN4049859 |MOHINUDDIN Karnataka | BANGALORE |SINDHANUR 183 hpura Hont Bengaluru North Tauk bounded on; {0 provisional st
: arnataka . Item No.33 (A): All that piece and parcel of property bearing Site No.59, 60 formed in Date o ssue o el Tet of
GLN4080736 |GLN4080736 |RAMYA NAIK S Karnataka | BANGALORE |DAVANAGERE 63.2| || Sy-No.104, BBMP Ward No.69, measuring 65 x 85 = 5525 sq.ft. situated at Laggere village, | |13, ; ¢ ' 21-01-2026
ithpura Hobli, Bengaluru North Taluk bounded on; prospective resolution applicants
Bidders are requested to Submit a copy of their Photo — identity, signature, and address proof along with|| Item No.33 (B): All that piece and parcel of property bearing Site No.23 & 24 formed in Date of issue of information 26-01-2026
their original for verification together with two recent photographs on the day of auction. The Bank reserves the %smv;r?ﬁ]p%?a“ﬁzwaéirw;ﬁ?u ngil#r;?l?k%il?n?jéd_onwso sqft. situated at Laggere village, | 1, EZTssﬂa%?lgom&aggmr'X and
right to change the venue/date/time of auction or cancel the auction without any notice to bidders. Item No.34: Al that piece and parcel of property bearing Site No.9, 10, 11 & 12 formed in prospeciive resolution applicants
The cost of the auction process will be debited to the customer account. Bank reserves the right to recover fg Ngrg/ulllg i se?s'\tfxzyr\lltar:duﬁ‘:Ifgblrggﬁugﬂﬁual(\ll(J)rrfh‘lglﬁksl]otr?gé %j o_n499 sa.ft. at | 1ot date for submission of 25022006
the balance amount from the customer if the bid amount is insufficient to meet the payoff amount of the account 99 9 rantp 9 ! ' resolution plans
*|| Item No.35: All that piece and parcel of property bearing BBMP Khata No.901, Site No.41, 42, o - ; : ;
. . .. . . : p . 16. | Process email id to submit cirp.log9materials@gmail.com
For any further details regarding the terms and conditions of the auction, you are required to contact the ‘E3, 44 m\el?ifolﬂ%Eﬂlft-Wiﬁt 41 ";l 43;,/|'2 X NOFTT-SOIt\Iﬂhr:Ifg fleitgmmgd&'LSY-NO-mV 1situated at Expression of Interest
. aggere Village, Yashwanthpura Hobli, Bengaluru North Taluk bounded by;
below mentioned person/s. Given under my hand and seal of this Court on this the 9th day of December, 2025. CA Neeraja Kartik
) By the Order of Court, Assistant Registrar, City Civil Court, BENGALURU Address :202 Padmasani Apartments 58/2 Shivaji Nagar 440010
Kotak Mahindra Bank Ltd., Vinayak S. Vastramath, Advocate, Place: Bengaluru IBBI Registration No.: IBBIIPA-001/P-P01445/2018-2019/12137
Ph - 8197072323 No. 416, 2nd Floor, No. 8, Prabhath Complex, K.G. Road, Bengaluru -560 009. Date: 12-12-2025 For Log 9 Materials Scientific Private Limited in CIRP

PUBLIC NOTICE

This notice is given to the General public that my
client bank is going to sanction a loan in favor of
present owner by name Smt.Renukamba D/o
Venkataramaiah, residing at Agalakuppe
Village, Sompura Hobli, Nelamangala Taluk,
Bangalore Rural District Karnataka-562111, with
respect to below mentioned schedule property.
As per the information present owner has lost or
misplaced original sale deed.
The previous original sale deed dated: 30-05-
2014 registered in the Sub-Registrar office
Nelamangala, Vide Registration No.NMG-1-
01787-2014-15, CD No. NMGD307 executed by
Sri.T.Ramaiah S/o Late Thimmegowda and his
wife Smt.Gowramma and their son
Sri.Somashekhar in favour of Smt.Renukamba
D/o Venkataramaiah.
SCHEDULE: All the piece and parcel of schedule
property bearing Katha No.43/42/2, measuring
East to West: 18 feet, North to South: 42 feet and
total measuring 756 sq feet is situated at
Agalaguppe Village, Sompura Hobli,
Nelamangala Taluk, Bangalore Rural District
belonging to Smt.Renukamba D/o
Venkataramaiah and bounded on East by:
House of Bhadrachar, West by: House of
Ramabhairegowda, North by: Property of
Bhadrachar and South by: Government Road.
Above mentioned original sale deed same has
lost or misplaced by the present owner name
Smt.Renukamba D/o Venkataramaiah hence
if anybody having any title, interest and right in
any manner over the above said document in
respect of the above schedule property may
intimate the same in writing with documentary
evidence to the undersigned within 7 (Seven)
days from the date of this publication, failing
which my client shall proceed with the loan
transaction as not claimed.
S.H Singaiah, Advocate
7th Main, Near S.B.I Bank, Sadashivanagara,
Kunigal Road, Tumkur. Mob. 9844964791




